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ISTRATIVE TRIBUNAL HYDERABAB?BENCH AT HYDERABAD,
0.A, NO.596/92 with MA.761/92
Dateds 30,9, 1992,

' S.Rama Rag.

Between :
1. K.Jaya Ramudu 49
2. Sosmson. ‘. * B.Balaraju.
30 AcBalaiah. ' . 'F
sne npplicants
And -

Divisional Railway Manager(Metre Guage), Hyﬂ/sec, 5.Ce.Railway,

1.
Secunderabad,
Divisional Mechanical Engineer{(Diesel) S.Co Railway. Diesel Shed,
i

2e
Moulalie N
see ReSpondents.
COunsel for the Applicants t$ Sri. Rajeswa:r:a Reddy for Sri. S. Laiu
‘ Red‘y. )
s Sri. .V.Ramana, SC for Railways,

Counsel for the Respondents
CORAM3 : !

Hon'ble Mre R.Baiasubramanian, Administrat;ve Mempber
Hon'bie Mr. C.J.Roy, Judicial Membef

The Tribunal made the following ordfr:*
This application’ was filed with a praye

Heard both sides,
to permit the applicant to appear for the examinatian that was sche
When the case came up for admission,

ied to be held on 18,7.1992,
the Bench did not consider it a fit case to pass any interim order.
“e examination had already been.held
nfructuous, With no order as to cos

il X Py
=

S.C.Railway,

Copy to:-
1. Divisional Railway Manager(Meter Guage) Hyd/Sec,
bivisional Mechanical Engineer (Diesel) S+C.Rallway, Diesel

24
Moulali,
One copy to Sri., S,Laxma Reddy, advoc?te, 3-4-548/3, behind

3,
Narayanaguda, Hyd.
One copy to Sri, N,V.,Ramana, SC for Railways, CAT, Hyd.

4.
5. ‘One spare copyes
o

RSm/= :




pvm,

. . . | \ '
Q%Q_Insm;ssed for default - ,/é//’

+ .

oA g’qé/"rl w/”vf,;; B
P ’76//?2__ ‘";:' P

TYPED BY cquARED BY » =

CHECKED #FPPROVED BY
_f?\ﬁy%? N
" -i'

N THE CENTRAL ADMINI‘TRATIVE TRIBUNAL
HYEERABAD BEECH
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THE HON'BLENMR. ;

b

A

THE HON'BLE Mk.R.BALASUBRAMANIAN:M{A)

-~ .
|

AND

THE HON'BLE MR.T.CHANLRASEKHAK REDDY:
o MEFBER (J)
AND

I
THE HON'BLE Mk.C.J. KOY : MaMBEK(J)
R |
L] ‘ .
Dted: 277/ 1992
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Admitted and 1nter1m dlrectlons

issued

Allowed. 9\ W
~/_15posed of "'ﬂ"i‘t"h“‘ﬂﬂ:i:e.c.tloﬂ&

Iusmlssed

Dismissed as withdrawn

Q}krbrders as td costs.

M.A.Urdered / Rejected . %stygl
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